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RAJ.\STH.{} EIGIL COURT. JODHPUR

STANI,IN G ORDER

No.20/S.0./2016 Date : 03,10.2016

Consequent upon lrafl,tfer of Hrrn'trlc .Iudges and in supersession of previous
ordern, tlr€ judgeships for inspection are re-allocated to tlre Hon'blc Judges ns under :-

NAME OF HON'BLE JUDGE NAME OF,ruDGESHIP(S)
ALLOTTED FOR
INSPECTION

S.

N Q

,IION'BLE MR. ,IISTICE KI\LFESH SATYENDRT\
i,IHAVER.I

JA.IPUR METROPOLITAN
iSIROHI

3

4

2. I{OYBLE }{R. JT]STICE GOVIND M.ETIIUR

HON'BLE M& JUSTICE G,K.VYAS

.HON'BLE }tR. JIJSTICE }IOHAMIUAD RAFTQ

s, rHON'BLE l\(R..ILjSTICE M.AIIE SH CHANDRA
SHAR}TA

"TODHPUR
METROPOLITAN,
JODHPUR DISTRIC]T

UDAIPUR
PRATAPGARII

BIIAR{TPUR
BAR{N

r.4.IMER
lu.qltrrqANcAnHI

L
6 lHON'BLII lfR. .IISTICE SAIIIGEET RAJ LODIT.{ ,BTKANER

HON'BLE J!IR- JLSTICE M.N.BHA}iDARI

8" IION'BLE MR. .If:STICE K.S. AIILU1ryALIA AL\\,AR

R

9 HON'BLE NIRS, JI,:STICE SABINA JAIPUR DISTRICJI'

r 10. IION'BLE KUSIARI JUSTIC.'E NIRMALJTT KA{.IR .G.ANGAN.ACAR

1l. ;HON'ELE MR. JUSTICE PRASHANI K1IMAR BU\DI
AG.{R1\'A1,

r:,. SIKAR

13. TION'BLE ]UR, JUSTICT SATf)EEP N{EHTA BHILWAR.

IJ. HON'BLE MR. JL:STICE J.K. R{TI|A JHALA\lAIT

HON'BL.E MR" JTISTICE ALOK S}IAR\{A

15. II{ON'BLE 1\{R. .ILISTICE P.K. I,OIIR{ , CHTTTORGARH

16. HON'BLE }IR. JTISTICE V.S. SIRADHANA ]TO:\TK

7II
I HON'BLE N[R, JUSTICB VIJAY BISI'INOI PALI

18 HON'BLE STR. JTISTICE ARTh' BH.ANSALI IVIERTA

19. HON'BLE I,IR. JI i ST'ICE I\,TATIEN DRA
]!I{HESHI}ARI

DAUSA

20 EON'BLE NIR. ruSTICE B.L. STIARIVIA .IHUN.IIIUNU

2L. HON'BLE MR. JUSTICE PRAKASII GUPTA SAWAIMADHOPT]R

HON'BLE MR. JT]STICE G.R. ]VIOOLCH{NDANI BALOTfu\

23 HON'BLE 1,IR JIjSTICE DEETA.K MAHESHW.{.RI RA"JSAM.{\D

SOMAI!
1LAR,{.ULI

Cont...2

2.I. HOYBLE NIR. JUSTICE \:UAY KUMAR. \\,A'S DI{OLPUR

CHT]RI"I
I

25. HON'BI,E ltytR. 'ruSTlCE KAILASH CI{ANDRA
s[{.A.RrI A

26. HON'BLE lvlR. .ILSTICE GOvERDILAI\- RANS\YARA

]BAFOHA-E.

27. :HON'BLE J\{R. JL]STICE P'{NKAJ IJILANDARI DLNGARPI-IR

2S, II{ON'RI,]] MR. JI]STTCE DINESN CH,T\DRA

:. 1,

JALOR.E
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Hou'bte lnspecting Judges of the :rrea wouttl ndvise Hon'ble tlre C]hief Justice rn the

matter of asscssment of cfficiency and inlegrity of the Judicinl Officers'

Ilon'ble Judges are furthcr requcsted to bring their lour. programme lo the notice

of Hon'trle the Chiel Justice before the"v proceed on tour'

Before plrrnuiug their tours, the llon'blt Jutlges are rtquested to adjust the srrme in

guch a m*nper that As far s$ possilrle the Court work may uot suffer'

BY ORDER

rl--4".\'t
REGISTRAR. GENER{L

No. PA/RG/9(3)/89 (Septrate)/127r Dnte r 03.10.2016

Copy fonvarrled to the follorviug for informatiol and tlece$sar-v action :-

1. The Registrar fVig.)(Adnrn')/(Exam')/(Rules)/(Clnts')' Rajasthan High Court'

JodLpur.

2. The Rtgistrar (Admu.)' Rajasthan y-i8h g.'ul Bench' Jaipur lvith th( req:re.st lo

deliver cop!' of ftris order to an f''S' of Hon'ble 'Iurlgcs sitting at Jaipur Rench"Iaipur'

3. The Regisrrar (Vig')/(Writs)/(Clnss'), Rajasthan High Court Bench' Jaipur'

4. The Regislrar-curn- Principal Secretary to Hou'hle the Chief Justice'

5. O.S.D. (F'inance cum lnfrastructure), Rajasthan High Court' Jodhpur'

6. 'Ihe Registrar-tum-CPC, Rajasthan High Court Bench"Iripur'

7. All Sr. Dy, RegistrtrsrT)y. Registrars, Rajastharr lligh Court' Jodhpur/ Bench' Jaipur'

8, All District & Sessions .Iudges t'ith the requesr to. circulate it amongst all Presiding

Officers of the Courts it;;;;'c S1'ecial Courts in DJ rsnk / Tribunals located in

their iudgeshiPs-

9. Private Secretnry to all the Hon'ble "ludges'

l0.A.oJ.,Confi'dentiaVVigilance/R.IS(Estr)/SubordinateCourB(Estt)/StltisticV^ - 'C.".."f 
.Section./ Ctassifintion (Website)' Rajasthan High Cou rt' Jodhpur'
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